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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CoRAM

NAME OF THE PARTIES Allcargo lrgistics Ltd.

Sunil Hitech Engineers Ltd.

T.c.P No. 823 / lMAHl 1 2017

SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

Present

SHRI V. NALLASENAPATHY
MEMBER (T)

A'ITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 21,I1.2O 17
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CP No.823/ I&Bp/NCLT/MB/MArV2017

On the w.ithclraw.al Memo filed by the petitioner sceking libert! to proceerl
against the corporate Debtor befor. the right forum o[ Lax,, for this t!ithdr.l\..]l
Memo has not been anne)(ed with the p.iyment of Denrand Dr,rft br the pc.tit,.,nrr
side, the Court Officer is herebv directed fo frle thi\ \Vrthdr.r\,.r1 Nlemo in the
Ilcceptiorl

Accordinglv, the Compan], petition is herebv clismissed as rlithtlra\\.n givrng
libcrtv to the pe.titioner, sursp!,nding the time lapsed in this pro.ceding u/s.l.l ot thc
Limitation AcL to proceed before appropriate court of la\,.

sd/-
V. NATLASENAPATHY
Ileniber (Technical)
Encl : Wilhdrawal Memo.

sd/-
B.S.V. PNAKASH (UIUAR
\lernber lfLrdrci,rlt

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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